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’Bailwaymen and the Railway Board 
was continued on issues as framed by 
the One-man Tribunal and included 
under item I of the Terms ot Refer­
ence to the Tribunal.

Laying of Coaxial Cable*
*1561. Dr. Ram Snbhag Singh. Will 

the Minister of Transport and Com­
munications be pleased to state;

(a) whether Government have 
received any representation to stop 
the implementation of the project of 
laying down underground coaxial 
cables; and

(b) if so, whether Government have 
taken any decision in this regard?

The Minister ot State In the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) No.

(b) Does not arise.

Breaches on Railway Line
*1582. Shri Raghunath Singh: Will 

the Minister of Railways be pleased 
to 6tate:

(a) whether it is a fact that due to 
rains train services between Pathankot 
and Madhopur and Jogendra Nagar 
have been suspended; and

(b) if so, what steps are being taken 
to ensure that train services are not 
Interrupted due to rains?

The Deputy Minister of Railways 
(Shri Stuhnawax Khan): (a) Yes.

(i) for about 5 hours on 18-8-1957 
on the Pathankot-Madhopur Sectian 
due to rains; and

(ii) for about 2 hours on 22-8-1957 
on the Pathankot-Jogindemagar Sec­
tion due to a big boulder having fallen 
on the line. The train services on the 
section has again been dislocated from 
3-9-1957 due to slips between Kangra 
and Koparlahar and is likely to con­
tinue for about a week.

(b) On Pathankot-Madhopur Section 
necessity for more waterway for 
bridges in which flood passed above 
danger mask is being investigated.

Extensive patrolling if done at such - 
places as am liable to slips etc. to 
safeguard working of trains and carry 
out repairs so that detention to tralnfr
is minimised.

Mechanisation of Country Boats
*1563. Shri Yajnlk; Will the Minis­

ter of Transport and CemmonluM—
be pleased to state:

(a) the steps Government have 
taken to speed up and mechanise the 
transport of passengers and good* 
that are traditionary being carried by 
small boats and country crafts on the 
Kastern and Western coasts of India; 
and

(b) the amount that has been ear­
marked for carrying out during the 
Second Plan period the necessary 
measures, stating the amounts of the 
money to be spent on the different 
sectors of the Indian Coastal traffic?

The Minister of State in the Minis­
try of Transport and Communications - 
(Shri Raj Bahadur): (a) and (b). It 
is presumed that the Hon. Member is 
referring to the question of mechani­
sation of sailing vessels. If so, it may 
be stated that a provision of Rs. 40 
lakhs has been included in the Sfrecond 
Five Year Plan for the mechanisation 
of about two hundred sailing vessels. 
No detailed scheme for the grant of 
financial assistance to sailing vessels' 
owners who are desirous of mecha­
nising their vessels has, however, been 
drawn up yet pending the enactment 
of legislation for giving necessary 
powers to Government to control the 
sailing vessels industry. Jt is pro­
posed to incorporate suitable provi­
sions to cover the sailing vessels 
industry in the consolidated Indian 
Merchant Shipping (Amendment) Bill, 
which is expected to be ready shortly 
for introduction in Parliament.

Decentralisation on Railway*
*1564. Shri Harish Chandra Mathur:

Will the Minister of Railways be 
pleased to state;

(a) what steps have been taken by 
the Railway BoaVd during the year




